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Ld. Counsel for the Resolution Professional has filed progress report

which is taken on record.

It also appears that Company Appeal (AT) (Insol) Nos. 30 of 2017, and
54 of 2017 preferred by the Corporate Debtor as well as Company Appeal
(AT) (Insol) Nos. 37 of 2017 preferred by the financial creditor have been
disposed of by judgement dated 20/09/2017.

List the matter on 07/11/2017.
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